e

e = C—— = . P re e P

B —

RESERVED

CENTRAL ADMINISTRATIVE TRIBUNAL ALLAMABAD BENCH

R

Allahabad this the (i day of Recondy, . 1994, :‘g

Hon'ble Mr, Justice B,C, Saksena, Vice-Chairman
Hon! ble Mr., K. Muthukumar, Administrative Member

N

-

Original Applicstion no. 83 of 1992,

—

1. Dilip Kumsr,S/o sri Om Prakash,_Guard; Railway
Guarter no, 511B, Lslitrnsgar, Allshabad,

2. Fradeep Kumar Yadav, S/o Sri K.L. Yadav, R/o
367/322, Mohatshimganj, Allzhiecad.

. e 8 0 AﬁplicantS-

Counsel fcr the Applicant Sri Sunil Rai

Vers us

l. The Unien of Indié through the General janager,
N. Rly. Beroda House, New Delhi.

2. The Divisional Railway Mansger, Northern Railway,
Allahabad,
e The Senjor LCivisional Commercial Superintendent

N. Rly Allahabad.

4, The Senjor Divisional Ferscnnel Officer, N, Rly
Allahabad.,

S, The senior Divisional Accounts Ufiicer, N, KRly,
Allchabad-

«++ Respond:-nts

Counsel for.ihe Respondents Sri A.V. Srivasteva/F. Lathur
Sri B.B. Faul.

Alongwith

Ofiginal Avslication no. 406 of 1994

1.  subhesh.Chandre, S/o sri Rajs Rem, R/o 407, Rejapur
DiSttr Aliahabaa. ’ / J p ’

2. ﬁﬁﬁ%%a%%@?r’ >/o K. Prasad, R/o 317, K D.S.A. Ground

Vers us
l. he Jnion of India through the Zereral M
¥ Hiy ’ Esroéa Hcuse, ng ﬁeihi?rera manahier

2. The Divisional Railway i‘anager, N. Rly All ahabad,
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3% The senior Civisional Comiercial, Superintendent
N. Rly Allehabkcd.
«s+ HRespond=nts
3, criginal Apprlicetion no. 110 of 1993
g A Syed Nizam Hussain, S/o syed Ali Hasan, Af/a 29 yrs.
R/o Mohalls Chiktoli, F.5. Hussaindbed, P.O.
Japla, District Palayum,
205 Ragqubir Sharan Xharwar, S/o sri S, Sunder, A/a 33 Yrs
R/o 877=-A Shastri Colony, Distt Mugalssrai. ‘
®
ese Applicents
= Versus
1. Jnion ot India, through General jManagcer, N, «ly
Rai lway Boasrd, Beroda House, New Delri, &
P
1af ) ] 1 i ) . R =~
2 gtgé.cNgﬂgﬁgiﬁ%'sJperlnterdent, N. Kly Barods
35 Divisional Rai lway Llenacer, Northern Rai lway
Nawab Yusuf Road, Allahabad.
4, Seni >r Divisinal Commercial Superintendent,
N. Rly Nawab Yusuf Road Aliahabad. ’
I e 4 v HESPDndents 2
4, uriginal Applicstion no. 39 of 93
l. Nirgle singh, s/o A, singh, a/a 30 Yrs, R/p X
Ram Bssic Vidalaya, Darganj, Allahebad. -
2% Tarak vath Fandey, S$/o0 B.D. Pandey, a/8 30 Yes.
R/o Village Kewalpur, Post Beri-Visa, District
Varanasi,
3. Kemla Kant Shukla, s/o P.N. shukla, R/o Rem Becsic
Vidyalaya, Daraaanj, “llehabad.
4, Amsr Bath, S/o Mangru, R/o Ram Basic Vidyalaya
Daraganj, Allahabed.
5 Susihil Kumar Tripathi, s/o K.S. Tripathi, R/o
Vil.age Laxshagrah, Post Lakshagarh (Handia),
Distt. Allahabaa.
6. Shyam Shanker shukla, S/o sri H.S. Shukla, R/o
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt.
Allahabad-
one PRYLCARESE
Wersus
3 Union of India thrcagh General nianager Northepn
Railway, Baroda House, New Delhi.
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1,
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35

4,

l.

2.

I

Chief Commercial Superintendent, Northern Rai lway
Baroda House, New Delhi.

Divisional Raeilway Manager, N. Kly, Allahabad.

Senior Divisional Commercial Supreindéendent
N. nly Allahabad. ‘ 2

... Respondents

A

Criocinal Application no. 38¢ of 1923

Fazal Karim. ~/o Mchd. Kadim, R/o Vvillaae Chakiya, |
House no, 104/241 Rpost Office 3.P.C. Distt Allahubad‘

Ajay Kashyap, S/0 P.S. Keshyap, R/o 63 J.K. Fourth . ﬁ
Avenue, Railway Colony smith Road, Allahabad. -

oo Applicants

Jnion of 1ndia, throigh General Manader, Northern
Railway, Haeilway Board Baroda House N. Delhi.

Chief Commercial SUperlntendBnt h Rly Barnda
hﬁlis €, New DElhli - =

Divisional Railway Manager, Ncrthern kailway
Allaha,ad.

Senior Divisional Conmercial Superintendent,
Northern Railway Nawab Yusuf Road Allahabad,

i
B g m— wes = el o ———

..+, Respondents,

————— -

Criginsl Apwplication no, 32 cof 1993

Qamnrul Hesan, Afa 29 vre Ss/o Late Sri S.N. Hasan,
R/c¢ 121Dariyebad, Jogighat, Allahabtad.

e+« Applicab

Versus

Jnicn of India through Genral Manager N. Rly, Rly
Boadd Baroda House hew Delhi.

Chief Commercial Superintendent, N. Rly Baroda,

House, Nev Delhi,
\oh
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3.

1.

kN

2,

3.
Ma

1.

"‘The nten of Inala through thE'Chgnrman, Railwe?

1 AN

Divisional kailway Manager, Northern Railway,
lawab Yusuf Road, Allahabad.

Senior Divisional Commercial Superintendent,
Northern hailway allshabad,

¢ s+« Respoinaocnts

Original A pplication no, 1782 cf 1992

Vinod Kumar Sherms, ~/c Shri Chebi Lal, K/o 17/A
Lahia Marg, Allahebad.

Arplicant
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Buard, New Delhi,

The Jeneral Manager N, Rly Baroda House, New Delh:.

~=The Divisional Hailﬂé?fﬁahager;ﬂﬁ.anly‘ﬁll@ﬁﬁﬁéﬁ{i;T;

RS-

« s+ Respondents -

-
_w- e

original Apolicstion no. 1534 of 1992
shsem Narain Singh, 5/0 R.N. Singh, R/o Will & Post

Jemauli, Distt., Baksur, Bihar,

Ravindra Tripethbi S/o sri s.C, Tripathi, R/o
Vill, Dharampur Ghurwa, Tehsil . Phoalpur Allahabad,

Ram Bharat, S/o sirdhari Lzl

R/o Deogalpur, Post
Mau Aime Distt. Allshacad.

.. Applicant

Versus

Jnion of India, through Secretary Railw:y Board,
Refi lMarg, New Delhi,

General Manager, Northern Railway, Railway Bhewan

(Baroda Hous) New Delhi, \
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3% Chief Commercial Superiniendent, N. rnily ReilShewan o
(Baroda touse) New Delhi,

4, Divisionel Railway Manager, Northern Railway,
D.ReMes Office Nawab Yusuf Road, Allahabad.

5. Senior Divisional Gommercial Saberintendent. N. Rly
D.R.M. Office, Allzhabad,

..+ Respondents

9. Original Application no,352 of 1992

l. Rajendra Prasad Pandey, S/o Sri sS.pP. Patiey,
R/o Vill Nanhoopur, P.O. Pahara, Distt. Mirzspur . |
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Versus™ “= =i sl TE T eSS I

1. The Jnion of mdza through .aeneral haﬁﬂger..-‘-.l}i.h_:'r,lY_-H

& — T New Delhi, e A e -__.::ﬁ— *ﬂm;ag_ﬁ;;
SR . | - :

255 The Divisional Hallway Jﬁnager 'N. Rly A Ianaban..,: ;;

' 3 Senior Divisional Commercial Supdt. N. Rly DPM {*‘

) S Uf ice Allahabad. .. 3 : &y ' m_'?{
- | = 3 : | 'fr'*f =2k 5
vees Respondéﬁtsf, 3

10, Originel ppplicetion no. 4350 of 1994.

l, Baj=ndra Kumar, S/o Sri F.N. Jaisawsl, R/o 225
Gandhi Nagar, Mutthigenj, Distt. allahabszd.

2, Remesh Chend, S/o sri Late Hari Lal, K/o 19/216
Luker Genj, Distt. Al'agbad.

* e AppliCantS

Versus
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1. The Jnion of 1ndia through ihe General Manazer

N. Rly Zaroda House, New Delhi. I

2 Divisional Reilway Manager, N, Rly Allahabad.

S‘Di10r Divisional Commervial Superintendent,
W €
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Ne. Rly, Al lahabad,

.++ Responderits

ll, Original Application no. 400 of 1994

l. Ram Niranjan Singh, Afa 38 Yrs, §/c sri KN, singh
R/o 183=Alopibagh, Allshabad.

2. Km. Shashi srivastave, A/A 26 Yrs, D/o Sri V.N.
Srivastava, R/o 1 Dhinghwas Khothi, Alopibagh,
Allshabad.

< Cinesh Kumar, Af/a 3. Yrs, S/o Sri G.S. Lel srivestave
R/o village & rFost Sindhore, Distt. Mirzapur.

o0 AppliCr:'nts
N |

vVers us
1. Union Of iIndia, thrush General (ianag-r, Northern ,

Rai lway, Railway Board, Rarode House. N. Delhi |

2, Chief Personnel Officer, N. Kly, Baroda House, i
“ew De lhio

3 Divisional Raeilway MNanauer, Northern Railway, Nawab
Yusuf Road, Allahabead, |

4, Senior Divisional Commercial Superintendent
N. Rly, Allahabad., P

«++ Respondenss,

12, Original Appliceiion no., 399 of 1994

1% Kadir Ahmed, S/o sri abdul Shafoor Khen, A/a 30 Yrs
R/o 182/K/1, A.D.A Coleny zajrocpur Allahabad.

2 Brijesh Fraesad, 3/o Sri Nerasin Prssad, Afa 26 Yrs,
ii/o 93=\iatiysra Koadm Alopibagh A ilanabad.

3 Kemle®h Singh, /o0 Ssri R.m Bali singh, a/a 37 Yrs,
R/c 129 Alopibagh, Allehabad.

4, Rajesh Kumar, S/o Narein Presad, afa 28 Yrs, R/o
544 Colonelganj, allahabad.

< Arun Kant Srivesave, S/® sr. M.P. Srivastieva,
a/a 3. Yrs R/o Azad Sguare, =.mbagh, Allahabad.

6. Km, Vibha sarswat, D/o S.K. scrswat, a/a 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allehabad.

e Km. Abha sarswat, D/o S.K. Sarswat, a/a 27 Yrs
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R/c 133-3C, Lead Road, Railway Colony, Allahabad.

I Ravi Shanksr Srivaétava, S/o sri Prem Kumesr,
A/a 26 Yrs, R/ 130-C/5l1-L Rajroop-pur, |
Allshabad. |

ees Applicants

\leIr sus

l. Jnion of lndia through Generel Managsr, N. Rly,
Railway Beoard, Baroda House, New Delhi.

2. Chief Personnel Cfficer, N. Rly Baroda House,
hew Delhi,

3., Divisional Railway lenazexr, N. Rly, A llahabad.

4. Senior Divisionol Commerciel Superintendent, N. Rly |
awab Yusuf Road, Allanapad,

® a8 0 RESPOHdPntS

13. Criginel Application no. 397 of 1994 i3

L Piyush Kumar Dwivedi S/o K.K. Dwivedi, Af/a 29 Yrs
R/050-A HKadhwapur Allehabad. ¥

2, R:mesh Saran S/s Hari Bhunker Lal, A /@ 34 Yrs
R/o C-27/273-3, Indian Pr-s: Colony Jagatganj,
Varanasi.

3. Rejeev Kumar Srivastave, S/o F.M. lLal, a/a 30 Yrs
R/o CK=63/209-4 Choti piyarie Districti, Varamasi

4, Amulya Kumar Gupte, S/o sri N.K. Gupte, a/e 30 Yrs
R/o 178 purana [Kstra, Allahsbcd.

5. Surendra Kumar S/o K. lal a/a 30 Yrs, R/o Vill. g
Fost Halimpur, Distt. Veranasi.

6. Rakesh Behsii Srivasteve, S/o K.B. Srivastova,
A/e 26 Yrs, R/o 12 Ghas-Ki-satti, Khuladbad,
-‘C‘sllahﬂ bc?.dl

e Friya Kant Srive:tava, S/o sri A.N. Lal, a/a 33 Yrs
R/o S=1/64-2G Chupe-Pur, Distt. Veranasi.

8. Fraveen Kumer 5/o Sri ! .prakesh, a/a 28 Yrs R/o Shiv
3/13=K-8, Nawalpur Colony, Neerapur Basahiee,
Veranasi, :

«e e Appli cants r

Vers us \\ E;
‘
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1S Union of India, through General Nanager, N. Rly,
Reilway Board, Baroda House. New Ielhi, ;

2 Chief rersonnel UOfficer, Northern Reilway, Berods :
House, New Delhi.

. 3. Divisionel Railway Manager, Northern Railway, Nawab
3 Yusuf Road, Allahabad.

4, Senior Divisional Commerciel Superintendent !.. Rly |
Nawab Yusuf Road, Allahabad, ;

..+ Respondenss,

14, Original A pplicetior no, 1702 of G3

% Re jendra Prasad , Afa 24 Yrs, S/0 Sri Kej Bahadir l
singh, R/o Vill Khapati, Post Knhapatia, Distt\], |
Allahzbad. |

2. Dharam Pal singh, A/e 32 vrs, S/o L.R. singh, R/o |
Vvill, Shambir Singh Pur (Sew@en) P.O. Aurai, L
Distt. Varanasi. i 4

S’ Mahesh Prasad, A/a 35 Yrs, S/o 5ri Hemji Prased .
R/o iohalla ! ersurampur, Fost Mughslsarai, Dpistt |
Varanasi, |

|

4, Munna Lcl, A/a 29 Yrs, S/c Sri Cheddi Rém R/o - ‘ r
@@ vill Chandhasi (Khuswaha Besti) Post Chanchasi, |
Mugalsaria. Distt. Varanasi,

" e Applicanta
~&

>
VVeIs us

1. Jnion of India, through General Mancger, N, Rly |
Baroda House, New Delhi.

- — e — — — -

2 Chief Commercial Superintendent, N, Rly, Baroda
House, New Delni,

3. D:visional Reilway Munager, N. Rly MNawab Yusuf Koad, :
Allﬂh:bad.

4, Senicr Divicsional Commercial Superintendent, DRM
Office, Allahabcd,

!
L Ll I
s «e ieFpondents 1

15, wuriginal A pplication no, 1227 of 1993

1, Llal Bahasdur, S/o 3sri Jhanna, a/a 28 Yrs, R/o vill

\
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L/ BRORS/ ]

= Bhawarohi, P.0O. Sindhaur, Distt. Mirzapur

2, Kishorilal, s/o Jhanna, A/a 32 Yrs R/o vill. Bhawaroh:i
P.0. 3indhaur, District Mirzapur.

3. horilel, s/o Jhanna, A/é 30 Yrs, R/o Vill Bhawarchi,
P.0O. Sindheur, Distt. Mirza ur,

o Dinesh FPrassd, S/o sri shvnatii Prasad, A /e 32 Yrs
R/o Vill & P.O., Baraini, Distt. Mirza ur

e Kam Subhag, 53/0 Sri D. singh, A /@ 27 Yrs, R/o
vill Murahuan, P.O. shikargenj Distt. Varanasi.

6. sSunil Kumer, S/o sri Banshi Lal a/a 31 Yereas
r/o B.P. 285 Revi hagar Cnlony, Near Kaii jManir
Mughalsarai, ‘arenasi.

L A1 f{p:liﬁdntﬁ.

\VVer sus

1. Jnion of India through General janager, N. Kly Rail=-
way Board Baroda House. New Delhi

2 Chief Personnel UOfficer, IN. Rly Baroda House, New

pDe lhi,

e Divisional Ruilwey lMéne :er, Northern Railway,
Nawap Yusuf Road, A llalies.o.

G Senior Divisional Commercial Superintendent

.. Rly, Nevao Yusuf Road, Allahabad.

T » Respondeﬁtb

16. Original Acpliceticn no, 873 of 1993 ;

17, Santosh Kumsr Dvivedi, S/o Late Sri R.M. Dwivedi
i/o Vill & Post Sindthora, District Mirzapur

2, Randhir singh, S/o S.N, 3ingh, r/o Vvill sultanpur,
P.O. Makhmep ur Distt. :au,

3% Virendra Singh, s/oSri S. singh , r/o \ill Rampur
Post RampurDhamave Ditt. aAllchsbad.

a, Jitencra Bshadur singh, s/o sri A.Singh, r/o
vill and Fust Rampuar Dhamava, Pistt. Allshabad.

OS¢ nen Vijei singh, s/o 8.4, singh, r/o vill & po:st Lo
Asmpur Dhamava, Bistt Allehabad. '

6. Vinay Kutar singh,s/o sil .lchesh S§ingh a/a 22 Years
r/o vill ¢ post Rempur, Dhamnava, Distt. Allahabed.

e Bodha singh, s/o s-i R. Bahadur, r/o vill chadpur, j

ngb .o dO




9.

10,

31,

12,

13.

14,

15.

10,

/| SRION/

Bhiteura, Distt. Fatehpur.

nam Kripal singh s/o sri A . Ssingh, R/o vill sahimeul,
post Bhiteure, Distt. Fatehpur.

Kunwar Rajendra Singh, s/o sri J.b. Singh, z/o |
Badi }iadari, Fost Siswan, Distt. Allahabad. :

Raghvendra pratap singh, S/o sri V.singh r/o vill
Churiyeni, posi churiyeni Distt. Fatehpur.

S.C. Mishra, S/o R.S. Mishra, r/o vill Jathi post
Mahidcinopur, Distt. Allehebad.

i¥y

Hardwar, S/o Ram singh, r/o vill and post Kaunia
Disti. Azamaarh. 3

Ajai Kumer Srivastava, S/o sri (ate) Saheb Lol
srivasteve, r/o Vill & post Ssindthora, Bitt.

Mirxa;-ur.

anant Fathak, S/o S.N. Pathak, r/o B=24 G.T4
Karelli Allehebad, ey

Kunwar Surendra Sinch, S/o J.B. Singh r/o Vvill |

Beli Madari, post Siswvaan, Distt Allahebad.

Ramesh Singh, s/o M. Singh, r/o vill and poust Rampur 1 |

Dhameva, Distt A4 +lahabad. '

17.

18,

le.

s.K. Gupta, S/o K.L. Gupta, r/o 4 HB/107 G.nga “‘agar
Colony Varanasi.

Hishamuddin, S/o sri sahauddin, r/o 537-A shanshyam
Magar Colony Allahcbad.

«sos Applicants
_:ﬁ'.
Vers us o

Jnion of 1lndia, through senerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi.

Chief rersornel Ofiicer, horthern Reilway, Berode
Youse, New Delhi,

Divisicnal Railwey jian.ger, Northern Hailway,
r\awab Yusuf Road, Allehabed.

Senior Divisional Commerciel Superintendent,
Noethern Railway Allahekbed.
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1.

Se

18.

il

l.

QP!
originel A pplicetion no. 779 of 1993

i\ahesh Kumar, S/o sri H. lal, r/c New Lasker Line,
furana Baihrana, Allahabac.
. & » Appli Cants

Versus

The Wnion of —Indie—through the General Nenager,
nortnern Railway, Barods House, New Delhi.

The Divisional Railway Manager, Northern Ralilway

Allehebac. i

Tre S¢nior Divisional Commercial Superintendent
Nortnern Reilvay Allcnabad.

Allahabad., -

-

The senior Divisionasl perscnal Officer, N. Rly [

The Senieor Divisional Accounts Officer, N. Rly Allahal

« ++« Respondents

Originzl Applcation no,746 of 1993 U

samarnath Singh s/o Salik Ram &/o vill Kureh-Khurd,
P.0. Nugalsarai Distt }Mugalserai.

Om prakes:: Ssharma, S/o Late Sri Puttoo Lal Sharma |
&@fa r/o vill parshurampur (sikatia) p.O. |
Mugalsarai, Pistt Mugalasria, '

R Aprjli CEI"‘tS

Versus

Union of India, through General Manejer N. Rly
Railway Board, Baroda House. ‘*‘ew Delhi

Chief FPersonnel Officer, N. Rly Barode House
N. Delhi.

Divicsional '.ilway Manager N. Rly Allehabad.

Senior Divisional Commerciasl Superintendent, N. Rly

.+« Responidents

Original Applicaetion no. 530 of 1993

Ramesh Chandre, S/o Sri K. Cherap,r/o vill
Jmargani P.5. Raipur, Tehsi jMachlishalr, District
Jaunpur. \

m— x




e 2t/

2. satya prakash, s/o udhya, af/e 30 yrs r/3 vill
Rempur Sawai, P.0Q. Rejupur, Tehsil Mechlishahr .
DiS 'tta Jaunf.]ur s "'? =%

i

3. Jemuna prasad, s/o srinsth rfo Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

- !

|

LA Sri Pam Singh s/c sri Murali, a/af29 yrs r/o
vill Behdsaul Khurd, P.C. Surwen Misirp ur,
Tehsil pPatti Distt. Pratapgerh,

54 Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur |
F.U. Raipur, Tehsil Machlishahr Distt Jaunpur. !

6., Llaxmen Singh, S/o sxi Murali, r/o wvill Behdaul
- Khurd, p.o. Surwan misirpur, Tehsil Patti
Dlstt Pradpgarh.

7o, Girjs shankar, S/o sri'Chhote Lal A /a 31 yxs

r/c vill Vanbirpur, P.O. Reipur, Tehsil Machlishahr '

Distt. Jaungur. i?\
8, Rajendra Frasad, S/o sri Ram Lal, r/cUmarganj

P.0. Raipur, Tehsil (tachlishahr, Bistt Jaunpur,

9. Amrit Lal, S/o Sri nath rg¢ villUmarganj P.O.
Raipur, Tebsil Jachlishahr District Jeunpur.

10, Hira *al, Spo Sri Ram hath, r/o vill Umarganj, P.an !
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

... Apnlicangs

Versus '

i Unicn of Indié through General Manager, Nortdern
Reidway HRailway Bosrd, Barods House, New Delfi.

2. Chief Perscnnel Officer, Northern Railway, BRaroda
fHjouse, i'ew Delhi.

3. Divisional Ra;luay anager, M, Rly Nawab Yusuf
Raocd "ll zNs8bed.

4. Seni»r Divisional Comuerciel Superintend:int, N.Rly |
Allchavead,

20. Criginsl Application no, 4792 of 1993

l. shiv sShenker, S/o Kem Lekhun, r/o vill Rehdaul Khurd
10st1 Gaura Distt. Irad;gerh $

2%

Heri Shanker, S/o sri Choitey Lal, r/o vill Bamvirpur |
pOost Rampur, Distt Jeunpur,

3. am Bahedur, s/c sr. ichan Leal, rfo Purani Bardahi
Bazar, Posl jlukundasaganj, Tehsil patti, Distt.

Pratapoarh, \
b a3

i A o .
e .
J s e - - - e et S ———— e -
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L | £33/

e )

4, Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhan =
Misirpur, Post Suvansa, Tehsil Pstti. Ditt Pretapgarh.

5% Vvibhz Shenker, S/o sri Chettey Lal rfo vill |
Eanveerpur, POst R.mpur Disti Jsunpur. *

6., Rem Khelewan, 5/o sri Kandhai. r/o vill Sawai Rampur
Fost Serai Bika, Distt. Jsunpur.

-

7 Eem Dahadur, S/o sri Rem Abhilash, r/é vill
pue Kharagrei, Posi Suvnasa, Disti. Pratapgarh.

8, ARamshcnker, S/o sri Chottey Lal, r/o Barveerpur, |
post Rampur Distt. -aunrur. *

S. Lalji, sSpo sri liatapher, »/o vill Meerpur, post
Madhupur, Bistt. Jaunpur. :

4 10, shesh Nath, s/o sri Mata Saran , r/p vill & Post )
o Gileudhi, Distt. Freta,garh. ¢
‘ L F’lp lj.c ant
Versus
Lo Jnion of India through General jiansger, N. hly Reilwe)
Board Bsroda House, New Delhi.
| 2. Chief Perosnnal Ufficer, Northern Raii@ay, Baroda
E . Howse, New Delhi, .
s Divisional Reilv.ay, Manager, Northern Railway .
Allahabad, :
4, Senicr Divisional Commerciel Superintendent ;
- Northern Railway A llahabad, j

¢+« Respeondents

T —

29. Criginel Apclicaticn no, .416 of 1923

l. Kishen Singh, S/o sri Rem Nagina Sinjh r/o
J yard Colony Qr. no. 702-C, Mugalsaerai, Distt. _
varanesi, :

2 queﬁh, S/o sri Ramji r/o vill & P.O, .Farshuramp ur I
sibtien post Mugalsarai, Distt. Varanasi,

3.  Ashok Kumer Fandey, s/o sri Balmiky Fandey r/o
Sibtien, Parshurampur, F.O. Mugalsérai, Alinaosr
Distt. V. renasi,

4. Prem Kumar Srivastave, 5/0 sri 5.M.. Srivastave,

r/o Loco Colony Qr. no, 128-K Mugalsaraj Distt
Varénasi,

9% Dilip Kumai Sinha, s/u sri Deep ihsrein lal,
O Henur Colony Cr. no. 694-A ;iugalsarai, Distt,
Vardnesi,

\ O ,Applican'ts

X o

— ———— iy




le

G

2%

1.

le

3.

 Divisional Railway Manager, N. Rly Allahabad, |

(8315 57/,

Versus

Union of India through General Manager, N, Rly
Railway Board, Barode House, New D- lhi, &

Chief Personnel Officer, Northern RailwﬂQ, Barcda
House, New Delhi,

Divisional Railway Manager, lorthern Rai lway |
Allahabad, H

Seror Divisional Commercial Superintendent, Nerthern
Keilway, Nawab Yusuf Road, Allahzhad. '

L.

« ++ hespondents

Criginal Application no, 1006 of 1992 - 1

i

=

Santosh Kumar s/o sri B.G. Sharma, r/o 146-4 Loco B
colony Aliuarh. k

ee+ Applicant

|
Vers us

Union of India throuah the ieneral

. Man2ger, N. RYy ;
Berocda House, New Delhi,

Serior Divisio.al Commercial Superintendent, Nw, Ry |
Allahabad, e ‘

Respondents

* e 8

——— i 2

Urigindl A pplicetion no, 1303/92

sushill Kumer Fandey, s/0 Pt.R.N, Fandey, iifo
60 Bhendari sttion Kd. Jeunpur,

Sul, Jyoti Saxena, W/ o Sri K.

Saxena, 99/303, sisauau
Badha Gheauraha, Konpur,

L .-“‘I.P!-‘ ii Cc :ntS .

Vers us

Jnion of India throush General

Manager, N, Rly
Baroda House, Nhew Dclhi.

The Divisional Rai lway stenejer, Northern [iailwey

AN -5




_‘T
e W
— Allehabad.

|

s The Senior Jivisional Comme:ciel Supdt. N. Rly ;

DRI Office. Allahabad, i

|

... Respondents |
234. Original application no. 1715/92 3
¥ le. Indu rrabhe pander, v/o sri B.N. Paendey, r/o : |
3 94/1A Galle Bazar Tilhergenj. aillahabac, | i
: !
2 smt, Madhuri Misza, W/o sri O.p Mishra, x/o ﬁ |
62, Bhandari Stafion Road, Jaunpur. PR
" oo+ Applicant '

R ]
Vers us ' f
145 Union of India throu?h General Manager, N. Rly |
Boradé House, New Delhi, : '
ik
2. Divisional Railway Mendger, N. Jlily A llchebad. ?i_
3. Senior Divisional Commercicl Supdt. N. Rly DRW I8 L
Office , Allahabad. n t
..+ Respondents ‘:1.%
N !
| |
™ 24, Origirel Applicetion no, 133/93

l. Kripa Shankar, S/o sri V. Nabh, Vill pata-ka-pura
F.O. Rem Nagar, Bistt. Allahabad

e — it W il

2, Jinesh Chandra, S/o sSri 5. Prased, R/o Vill Tikari
P.O. Bhemni Hitar, Distt. Alléhavead,

PR hpglj C;.ntﬁ

\'ersus

L. Jrion of Indie through General Nenager N. hly
Beroda House., New Delhi.

2. Divisional Railway jianager, N. Rly, allabebad

3 3r. Divisional Commercial Superintendent, N. Kly
Di{i Office Allahabad.

\\ .+« Respondents

Q&?Lf i




* V(O LENT

i
- | ¥
26. Original Ap~lication no. 514/93 i

1. Sri Krishns hend Pathak, s/o sri T. Pathak, r/o :
vill., Ameon, P.O. gahibganj, Distt. Varanasi t

2. Subit be, S/o S.K. De,  'rt/o Uma Kutir, station 1
Road, Jaunpur, |

... Aoplicant

Versus

b Jrion of l1ndia through Seneral Manager IN. R1ly
garoda House, New Delhi.

—-rh"ll-q—-——" o

2, Divisioral Railway Manager, N. Rly, Allahebad.

-,

3. .. ST, Divisicnal superintendent Commercial N. ﬂiy l
DRI Office, Allahabad, . R

.+ s RESpONd=NTS

2%. oOriginal applicexon no. 777/93

Yis gatya prakash Mishre, s/o Ssri R.S. Mishra, BR/0 A
A/3, 176 Krishna Nagsr, Keed¢anj, Allshabad, |

!

I

1a

.. Applicont Y |
iy |

|

Versus :
D
1. Jnion Of India through General jManager, N. Ry
Baroda House New Delhi.
2. The Divisional Rai lnway Manager, N. Rly A llchabad.

Se gr.Divicional Commercial superintendent , I\ Rly
DRM Office Allshabad.

..« Res,oOncents

2%. Oriainel A ppliceion nc. 46°7/93

——— i —

i sheehi Kumar tiishre, S/o R.A. Mishra, r/o Vvill
shatwa ,ost Karcha3na, lF.s5. Varchana, Distt Aallahtiebad.
rresent mddress 134- Tula Rem Bagh A llchabad,

2 Ra'endra Prasad s$hsra, S/o sri D.P. Mishra
vill Kasidahan, Post Nethaipur , pilstt., Veranasi

3e gncop Singh, S/o Sii S.P. sirah, R/o vill., and P.O. |
Lem *anar Bhojpur, P.S. AD10O, Distt. Pratapgarh. ;
|

‘oo Appliceus

L]
\ |
L

Versus Qe o ()

- — -
- - -
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|

1.

2

3.

28,
Xs

20.
i,

Jf Sal A

Jnion of 1ndia thruugHﬂGeneral ranager, No.Kly

Barcda House, New Delhi.

nivisicnal Railway .Manager, iN. Rly allahabad.

senior Divisinal Commercial Superintendent N.
Allahabad. '

—

Senior Divisional personnal Officer, liorthempn
Railway Allahabac.

s-nior Divisional Accounts Officer N. Rly
Allahaltad,

. .. nespeondents

Original Aapplication no. 1028/93

Rajesh Kumer Tripathi, s/o Sri R. 1ripathi

R/0 354/7/1, Jayaniipur, Chumapgang Alluhcbad.

... Applicant

Ve rs s

Jnion of India through lcneral iMenayc: N. nly
Baroda House, N. Delhi. :

Divisional Railway iianeger, N. rly allahcbed.

genior Divisional Commercial lianager, N. LK1y
DRM. Office Allehabad.

... Respondents

Original application no. 1245 /93

shiv prakash Dubey, S/o S.D. Dwivedi, r/o \ill.

Mawapura (Kakraha) P.O. Fetehpur, pistt. ilau.

«e. Applicant

Versus

Jnion of India through General Manager N. aly
Barcda House. New Delhi.

Divisional Railway llansjer, N. Rly Allahabad.

Senior Divisional Commercial Menager, N. R1y
Allahabad,

\\\ ... Respondents

R '

Rly

-

- i



e ———— PRS-

(s dEE

39, Originel Application no. 1362/92

l. Pawan Kumar Psndey, S/o Sri S.S. Pandey, R/o 161/5
A, Azad Negar, South Melaka, Allehabad. l

2% Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o
Vill./p.0. Kaju, Allahabad.

«+. Applicant

Vers us

l. Union of India through General Manager N. Rly .
Baroda House. New Pelhi,

- 2. Divisional Ré&ilway Meneger, N. Rly Allzhabad.

3. Sr. .Divisional Cocmmercial, Superintendent Nmfﬁly
A llahabad.

++.+ Respondents

32, Original Application no. 1511/92

Suresh Kumi r Srivas&ava, S/o sri R.K.L. Srivasteva
r/o 36A/60, Judhwal, Tilharganj Allahabad.

1 .+ Applicant

Vers us

P

15 The Unior of India through General Mandge , N Rly
Baroda House. New Delhi,

2. Divisional Railway jienager, N. Rly Alle j; .bac.

3e Sr. Divisioral Gommercial Supdt. N. Rly 71 ya :
AlYahabd. JRM Office !

v+« RE€S 3C ndents

33. Criginal ppplicaetion nc., 1609/92

1. Shardae Babu, §/o Ghussit Lal, R/o ) el
Al lahabagd, i 65, Nakhas Kona,

26 hsrar Amad, S0, Szd ARreRiANRRSY b0l na il e

+sos Applicant

Versus \\ .

|
|
|
|
|
5.

— e ————— - - L

3 T s L s b ltfﬁﬁﬂxﬁ o SN — r----q e ——




1/ LI/

—

le Union of 1ndia though General managei: M. Rly !
Allahabad.

24 Divisional FKailway ilanager, M. kly Allzhabad,

e Sr. Divisional Ccmmercial Supdt. N. Rly A llahabad.

-
— e

«++ Respondents

33. Original applicstion no, 1628/92

l. Vijei Kumar Sinha, s/o sri D.N, lal, r/o Hapar
Colony Cr. no. 694-A ltughalsarai.

2. Sunil Kumar Sinha, S/o sri V.N, Lal, R/o Qr. no.
603=-B Hapur Colony Mugalsareai,

— i —

3e Napayan Dutt Dubey, S/o Late sri K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colony, Smith Road
Allahabad.

.o+ Applicentis

e ———— A —— p— B
= -

Vers us |

Lo Union of India, through General Manager, N. R1ly
Barodae House., New D=1lhi,

2 Chief Commercial Superintendent, N. Rly Baroda House
New Delhi, ' :

3. Divisionsl Railvey Ramanger, N. Rly Alléhabsad.

4, Sr, Divisionagl Commercial Supdt. N. Rly Allshabad.

.+« RESpCNdents

38, Original Appliccetion no. 1663/92

1. Mithlesh Kumer li-shre, S/o sri H,R. Mishra
r/p 41-C Baghambari Koed, Tilck Negar, Allahebad,

2L shared Dhyani, S/o Late Sri G.P. Dhayeni, r/c

c/o G.P. Dhayani, Prayag Sangit Semiti, 12-C Kamle
I‘."~ hI'Ll HJr}id, ;\.l lt'-' h.—_’}bcld.

3 Ramji Verma, s/o 5ri K,N. Verma r/o House no.
173/B Railwsy Colony no. 1 subedargani, Allshabac.

) .J,pplicaﬂts

\
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1%e Union of 1ndi

V20N

—\ersus

Baroda HYuse, New Delhi.

chief Commercial superintendent, N.
House New Belhi,

S pivisional Railway

3§, Original Applicaticﬁ NO.

le

S

——
- e e —
— e -

=
Y ]

1.

2.
3.

nsreli Allehakad.

gr, Divisionel Comnmercial Supdt. Ii.

vinod Kum:r S/o Sri R.Y.
\drehdra Kumar,
sénﬁngKumar'Srivastdva,
3 . .

'

1

Vers us

1y
New Celhi.
The Civisional Railwey [

-_

e
D%; Office Allehabad.

1

& thrﬂugh_ﬁeneral;Mﬁnager, N. Rly

‘ Rly Barode

Msnager No Rly Allahabad.

Rly Allahabad,

. -espondcnis.

17713/92
ram, r/o C 757, GTB hggar

Oriocinal A pplication no, 1821/92

sudhir Kumcr /sfo sri rkridaye
Roed, New Yar, Distt, patna, F

Vers us

s/o Sri ReS. Ram /o 23/5/75/0/
. 1003}, Aallepur, Allahsbac.
=570=Sri R.F.
r/o '14s8/5A, Chzkia, P.O. GIB Negal,

grivestavea
Lllshabac.

Applicents.

Ky
Jni:n of indie through seneral Manager, N. il

"

-

renager, N. Rly Allahabad.

Bivisional Comml. Supdi. Northern Reailway

Hespond=nis

Mereirn
resent Address,

101 anend Bagh uld Baihdrene Allchubad,.
.o« Applicent

\

south 0f Janie

T ==
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i
i

4

ie

2o
3.

S.

36.

le.

/AR

Jnion of 1ndie through Gneral iiansger, N. Rly
narooa House. New Delhi, =

pivisional Rallway Mandgel, N.Rly Allahicbed,

gr. Divisiongsl sommercial Supdtei. nly Allehabed,

v, Divisional rersonnal Officer N Kly Allahebad.

qr, pivisicnal Accounts Officer, N. niy Allahébad.

.. Hespondents

Original applicction no. 1822/92

Arun Kuamar, S/o sri G.F. Srivestave, /o 101,
Old Bainarana Allahabad

S Applicant i

: Vers us , i

jnion of India through +he General Menager, N:=Rly = &t g
Barode House. Allechaoac. '

nivisional Heilway ilanager, N- Rly allehebed.

sr. Dvisional Commercial Supdt. N. Rly. allehabed.

sp. Divisional personnal Officer, N. 1y Allezhabed.

sr, Divisional Account- Ufficexr, M. 3ly Allshebad.

.. Respondents

Original Applicaion ro. 1825/92

virendra pretap Ssingh, S/o R. singh, R/o liurehan,
post Shikarqganj, Distt. \Jaranasi.

virendre Bahadur 3inch, 5/0 Sil h.E. singh, R/O l
vill prempur, Fost Chakie, Distt. Varanasi. :

vwohan Frased, S/o sri lali, R/o vill Murahen, Fost |
shikaeroanj, Bistt. Varenasi. -
Brij Raj Yad.v, 5/o0 Sri B.R. Yadav, R/o Vill

Murahan, Post Shikarganj, Distt. Voranasi.,

Krishne Muorari, sinch, 3/o0 sri R. luret, r/o

vill rura han, post ghikargenj, DBistt. Verenasi .

surendra retep Singh, S$/o Sri R.B. singh, R/o Vil!
pre:m. urkost chekia, Distt. Varangsi.

\\QH;L o 2ip
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Vers us

Lie Union of 1ndis threugn General [ianeger, N., Rly
Rarode House iNew Delhi.

2. Chief Commercial Superintendeni, N, Rly Earods
~  House New Delhi., '

—

3's Nivisicnal Railwey laneger, N. Rly AlleliebLzd, -

4., Sr, Divisioral Commercial Superintencent ,
e Rly, Allechabad.

«e. Responoents

40. Originsl Applicstion no, 1231/92 L

i -aAlok Kuusr.sinha, cfo.:sri s.p. Sinha, rfo 233, J
‘Old Ralrahdna, Allahabud. :

iy Jffl [ i’i B

———— ‘“jﬁl-u_xueutdxa, s/o- Sri-um_Frekash, r/o 26/51
—_ hala ~pends Bhawapur, Himmnatgang, A .I.land.:c.u. __._;.,_ —— -
——— SR AC) -‘E' "
N HJiliCa'ﬂ‘tS %
— | :
= VerIs us . .
1, Union ¢f 1ndia throughZieneral lienezer, N. Rly ,
Baroda Hous2, New D: 1lhi, ﬁgh |
{
2% Divisionel Reai lway Maneger, N. Rly Allahsbad. i
8. 5r. Divisional Commercial Supcdt. N. Rly A llahabad, Y
«s s+ nhespondents
43. Original Application no. 333/92 ;;
5 b Shweiank Verma, “/o sri B,P Verma, r/o 25, Shas ki '?i
satti, Khuldabad. Allehabad. 1§
It
o Applicent I
Versus i
1. Uhluﬂ of ]nlda through General Lanaaer N. hly
aroda iiouse, New Delhi.
2. General [‘anea«r, N, Rly, Railway Bhawan (Baroda
fiouse), how rﬁxﬂl.




e

LS 23 05/

= 3. Chief Commercial Supdt. N. Rly, Rail Bhawan,
Beroda House, New Delhi, b

4, Divisional Reilway Maena.er, N, Rly, DRM Cffice ;
Allahabad. . r

Sr. Divisional Commercial Supdt. N. hly, Allahabac.

cn

—

'... respondents

49, <Criginal Apulicatiorn no., 643/94 !

- e shiv Dayal randey, ¢/o Late Sri Pt. Krishan Pandey

r/o Block no.27/10, Labour Colony, Naini Alldhabad.

-
e —
-

o Applicent

| Vers us ;
l, .The Union of Inida through General Manager,mquﬁly. g
: s e e "'Ea oda House, New Delh1 _"._ !“
Fﬁ.@ = —— Jl—_*%l_ﬂ_qf_gl Railway Aénégex:,_h,_gfy:' Allzhesad: - S __L_,;},;;_“
——m—— e — it - . =45l
<l Sr. Divisional Commerclal Manager, N. Rly hllahaoad B
.+« HEpsondents |
“ 43, Original ppplicetion no. 61/94
1% 5 Santosh Kumsr Sinha, s/o L.J. Sinna, a/fa 32 Yrs.
r/o Vill Kanharpur, P.J. Khardan, Distt. Varanasi.
¢ «os Applicant

Versus

1, Jnion of 1ndia through Zeneral \lenager, N. Rly,
Beroda House, New Delhi.

i |
Zie Chief Commercial Supdt. N. Rly Boroda HHouse, | I
New Dehi, | \

3 Divisionel Railway }lenager, N. Rly, Allcha:zad.

- =
g el i s i i

|
4, Sy, Divisional Commercial Supdt. DRM Of{ice 1§t
nl‘dhabdd. i ‘

e+« Hespondents

\

T

- - 2y
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(24
4%, vriginal Applicetion ne, 394793
1l Anand Singh, S/o Sri S.L. Singh, r/o 524-4, 1rafiic
Colony 4llehapecd. :
2. Rej Kumer Singh, S/b Sri M. Dayel singh, r/o 5=
ileG. Mera, Allshakad, ,
3. ci Prakesh biuqh; S/¢c 5Ii:H.D. Bingh, r/o 5 i.G. =
wérg, Allshcbad.
3. santosh KJner Ssingh, S/o Sri M.D. Sinah, r/o 5= M.G.
f.al‘g Alkha hdd.
S S Sinﬁt, 5/ N.B. sinah, r/o 13/3 Kerela Bag
Colony, Ailshabed, >
o, Jmesh Fratec Singh, S/o Sri K.P. Singh, Retd, 1
Frircipael p.B. Inter College. Pratepg..rh. i
i
748 sunil Kumar Singh, 5/o0 sri J.B. Singh, r/o vill,. |
3ujerie, rost Urayadeeh, Distt. Pratapgarhﬁb ]
. Be Anil Kumar singb, S/o Sri R.P, 3ingh, r/fo Vill. '
= —_jujaria, Post Jhawdde“he, pistt. BT atdygarh j §
N === = e ; .. r
e, - “?;-mfﬁh ndan _adhikariy: 5£ﬂi&Ilq“¢h_ﬂﬁﬂhaLarl,‘Tfﬁ e
09p-5, Loco Cclony Allanabad.- . . oA
|

Late
10, 3uril Kumar ssrua, $/o sri/J.C. Berud, r/o 89 R.N.
1lager All:hebacd.

1l. najei Kumar Srivastave, S/o sri R.B.lL. Srivestavs,
‘"/D 152 EBalus .Jhd't. Allghabed. -

12, )ukesh Kumer Srivastava, /o sri @.S. Srivastava,
~/o 123 Yatiyara Road, Allahaba:.

e Appli c:en'tsi.s.

veisus
il D1 E D of Incie, threugh General Mansaer, N, Rly |
niel lvey Boad, Beroda House., New Delhi, f
24 chief Personnal Officer, N. R1ly Bzrcday House,
{‘- t:"""r' Di hl L
3.

t
|
-i
:
!
|

S Divisicnal Railway lancoer, N. Rly Allshabad.

4, 5 ie. Divisional Commercial Supdt., N. hHly
A llahekbad,

.+ NESpPONCents

4%. OJriginal Application no, 633/92

2] e Ramji, S/o Late Sri LalaRam, r/o 61A/1 Teliargani, :
Allchebad,
\ L ﬁpf-*lit‘.ﬁﬂt

Qe 2s




e

o —

2.

// 25 [/

Versus

ynion of India, ihrouagh General %ané jer, N. i{ly
3emo0da House, Mew Delhi.

The Divisicnal Rai lwzy Menajer, N. nly, nllenabec,

3.

RS —— . ____‘I : 2 _-

Sr..Divisionel Commercial Supdt. N. Rly Allehabad.

... llespondents

Original Application no. 706/32

Dipek Kumar Singh, 5/c sri (Lete) B. sinan, r/o
1B/BA Bhanghambri Road, Allapur, allshabad.

akhier Naim Siddique, s/o sri I..J. Sidoique, r/o
174 New Mchdori Colony, Allahabed.

1

p.0. Kanehti Distt. Allahabad.

pDilip Bumsr, s/0 Sri A.P. srivasteve, Rf/o 9 Elgin
Road, Civil Lines, Allahabad,

km. Shashi sriwasteve, D/o Sri L.h. grivasteve,
r/o 347, L1G Govindpur Colony, Allahacad.

suresh Pratap Singh, s/o sri Rram Nesh Singh, r/o

vill Chand Kemaniye, F.O. Khutj F.S. Khera, [Cistit,

Allahabad.

s 0 Ap;.-licaﬂl.

Versus

Unicn of lncia thro.igh Secetory, pai lvay Boerd,
Rafi Nerqg, Mew Delhi.

General lManager, . hly zi lway Bnawen, (Barocde
souse) “‘ew Delhi.

Chief Commercial Supd. N. LKly Ralliway Bhawan
(3eroa. House) Allanacad.

Divisional Railwaey Mamager, N. aly, allahabac,

r. Divisional Commerciel 3Supdt. IN. hly, DIl
L.:T {1':6', mlldqﬂbﬂd.

... .lespondents

Ooriginal Application no, 648 /92

N4,
WL A

mohd._ﬁaleem, 5/0 sri Amir Jddin, r/oc vill patulki,

e — A —————

e o e ——— N G S .
. i e S o e

b i e — ‘

T —



l.

/e 20 /i

Ra® Murtesz, S/o Mewa Lel, r/c 71 A Dale Allapur,
Alldahakegd. !

P '.«'Pli‘:ﬂnt%

Vers us I

nicn of 1ndié thbrough Generel ['ansger, N, Rly
Paroda House, MNew Delhi.

Divisional Railwey !ianauer, M. ily Allehowed.
Senicr Divisional Commerciel Supdt. N. Rly Allshabu .,

.« . HEeSpondents -

-
-

Original A pplication no. 731/92 -

Rei Kumar ‘ishra, s/o sri K.K. lishra, r/p
26/10, shiv Kuiti, Krigel Bhawan, Allahaled.

: » T e - -4 ¥ |
Frank . icnard !‘enesse, S/o0 Sri !4.R. Menesse, L
54/57, ©lg iumferdgeni, Allehebad, |

e s @ ;.}.J li cfﬂn.t..

i R, S,

I Versus L

Jnion of 1ndie, th rough Jsenerel lienacer, N, Rly
Rail Shawan, Rzarocde. ilouse, New Delhi.

Civisional kKailway ianeger, M. Rly DRM -\J*ff:llc::'s-‘,.k
All: nabead.

Tl W, e e —y

Sénicr Divisional Commercial Supdt., DRM Office,
Newab Yusuf Roed, Allchcbac,

§ . «+« Responuents

Criginal A pplicstion ns, 736/92

Frakash Chendre, Fanmey, S/o M.D. Fandey,r/c
Vill & P2st Dubawal, DCistt. allchakad.

. s. Applicant

VVers us

Jnion of India, throu,h 3eczretary, Railwey Roard

e ]
hew De lni.

‘enerdl mendager, N. nly Railwey Bhawan (Baroda
House) l.ew lielhi.

\

k) < =2l




a
R}

3.
4.

e 240 i

Chief Commercisl Supdt. M., -RlyRailwey Board,
New Delni.

Divisional Railway Naneler, NO. ply DR4 Ofiice

cr. Divisicnal Commercial Supdi. N, nly, DRM
Alle habed.,

e s+ HESpONCENts

Criginal applicstiorn no. 280/92

suleb .em, 3/0 Ram Caur, r/o viil. Senepur, F.U.
F.U. Sencpur, Disti, .Jeunguzi,

* 8 @ hp'f.nliCE.ﬂt.

=

Ve s Jds

Jnicn of Intiie through Jenerel [lanacer, N. aly
Barode House. i'ew Pelhi, |

pivisionel Railwgy 'lencgel, i ' ly, Allchabad,

Sr, Divisional Co merciel Supdt. M. Rly, DRM
uffice, Aallchabad.

. so li€S;ONCents

originel Applicetion no. 961/92

Durgesh ;.eni lishra, s/e¢ sri C.p. ‘ishra, R/o
433-1 Kydganj, Allahehad.

Permeshwar prasad Trivedi, s/o sri R.K. Triveci
r/o 116-A Bahadurganj, Tnekur Din K& Halhd,
Distit. A llahehad.

‘ohdnra prasacd Mishra, s/c sri K.P. Mishra, r/o
N77=4 Mai Pasti, Neta Nager, Distt. &llahabad. f

"B Ai:'!:llicentl

Versus
Jnicn of India through General Manager N. Rly
Baroda House, l.ew Delihil.

Chief Commercial Supdt.,N. Rly Berods House, NeWw
D'I hi *

NDivisionael hailway lianager, N. Rly Allehabtad,

senicr Divisionsl Commercial Supdt. LR Cffice,

M. Rly Allahabagd . \




o,

3.

/[ 28 [/

original Application no, 207/92 =

Dines | Frasac Fandey, S/c sri K.N. Fandey, r/o
vill, Belwan, F.U. rahara, Distut., /Arzepur.

ee. HApglicant

\Ver's us

Inion of India through General lianeger Ny Rly
P.ew DX lhi .

Divisional Reilwey li@aneger, Wo. nly allanabac.

sr, Divisionsl Zommercial Supdt. N. Rly allehsbed.

ou o Re;ponﬂeqﬁﬁ

Criginal Apulication no. 1203/92

K:thna Lal 3/0 5ri G Sdhc.i, I'/C‘ .1.2/.].4 Melae nie2L{,
G.E.I.C. Conp cund, aAllchabiad.

ir8hendre sirch s$/o sri J. Singh, r/o 2/845, Rame Nand
l.egar, Latiyara koed, Allepur, Allshcbad. -

Hori Snenker sinaoh, S/o Sri iam Autar Singh, r/o
2/45, Rame hvand i-agar, .ietiyare Road, Allahcbad,

Te5 _ahadur Ram, S/o sri Dal singer Ram, R/o _
87=~/2-C, Baghembari Rcad, Allsour, Allchabogss

|
Yogendre leth,s/o Sri pDudh hNath, r/c 535, Colonel Gun

.o+ Ap. licanss,

\ers 4as

Unicn of Indie thrnJgh jeneral nanager, N. Rly
Berode House, Mew Delhi

pivisinal Railway marater, Nortnern Railwey, ?
Allcdabad, :

Sr, Divisicnal Commercial Supdt., N. Riy &ll=hebad,

ees NESLOCNIENRTS

|

T — e —




B

e W

i,

2.
3.

55
le

4

S

1.

T 2R s,

uriginel Applic.tion no, 1207/92

gur«sh Chsndre Jupto, B/o érl Koja Rem Gupila,
T /002 /3, Newiieus Gui Lding, Leader ROcC,
allanebed.,

per thu sSarthi Doboar, s/o sri H.K. pobdar, 294, niuel
pur, allehebacC.

-

——

. s pilicin 1S,

Versus

Jnion of 1india thi Jqri seneral ana e, I Kly,
“orode 1ouse, 1. Belhl.

Divisionel Reilwey manajer, I.. .1ly Allensbed.
sr. Divisiovnal Commnerciel saudt. L. gly allzhaoec.

... l[{espordents.

Jrigianal & prplicetaon no. 1345/92

Krishanakant Srivastsva, 5/0 Sri (Late) i.unni Lal
Srivasiave, r/o nama fhani heBel, Bhardwsj Puram
~llehgbkacd.

smt, 'she ..ani s;ivaa1awa,_ﬂ/o sri D.C. Srivasilevs
r/c 520KL Kydgarl, Allahapad.

~acesh Srivastava, 3/0 Si1 Kripa Shanker, r/o
72= G/2, ..atiara Road, Bharadwaj Purem, Allcnabad.

shen Shyan 5ingh, 5/0 5ri Sefte singh, R/o vill harayal
npur, Post shivaarh, Distt. Allahabad,

Briiesh Kunar Penday, S/o sIi S.K. Fancey,
Allahapad.

e i'i‘hpf.‘ ll C r_;'n'tﬁ

\/ersus

—

Jnion of india tnro.igh 3eneral lianajerl, o Rly
paroda House, New pe L, |

rivisionel Railway l.andjei, M. ily, Allchabaa, |
sr, Divisional Commercial supdt. N. gly, Al lafiabac. |

\ B e ® H‘Q‘Epon'jﬂ'n‘t‘&

A

- -30

e ——— — T — =



l.

1o

1.

)
.

H e

Original Applicetion no. 1344/92

vinod Kumar Stivustava, S/o sri R.P Srivastavs,
r/o 751, .‘'uir Koad, nejapur, Allchauad.

u
. so Applicant H

Versus % R

-

Jnion of 1ndiz2 throujn senaral jlanager, M. Rly
Earcda Mousse, Mew Delhl.
Divisi .na. Reilway iandyer, i.e Rly, 4 llchabeg,

W

sr. Diveicnal Commercisl Supdt., I “1ly Atlenabad.

- .
.s . HESELONCETLS

Original A.slicaton nc. 1230/92 -2

_ %
S. Imemuddin g/0 Sri S.H. lmanuddirn, /0 |
— » , t - - ‘ - 1 - . ]
781/0, chenshyemiiagel, nelawcy Cclony, A llehabad. 1

DHeerendra i.ath Saxena, s/c Sri Decna heth S.x2na
R/o uﬁ-il—gf? Renen Xe Pura, 'Sulem Sarei, Adlabacad

ee s Applicenss

\Vers uJus

Jni on of incia through Generel Mensger, N. aly ;
ssreoda House, lew Deihl., :

nDivisionel Railvey ienager, N. «ly allehabad:tﬁn

sr. Divisionzl Ccmmercial Superintendent, . RIly
Allsnebad,

.o« ilespondents

-

\O

a
-

uriginal 4 pulicet.on no. 1239/¢

Prem Shanker, /0 sri G. shenker, r/o 36/31 Kela
Danca, Himiletaena, Allahienaa.

Kemes hwer ilath 3nerma, S/c Sii Rem 131- r.ircla hagdr
Lacknow,

" .1P:.-'J-j.Cé:I".'t.

\Vers us

Union of india throgh General i.anager, B. nly,
;eéiode House, Allahatad.

Divisioral Railwey Menage:r, N. Rly, Allshabad.




’ e Bl

e |
4 3. Sr, Divisional Commercial Supdt. N. iily Allahobad,
£ ... nespondents
59. Uriginal Application nc. 647/92
—), ‘Verun Kumar Shukla, s/o sri s.F. Shukla, r/fc
79 A “inhazpur, Beni Ka Hets, Allchabad.
eve ~wplicant
‘ Vers us
R
e Jnian of india through Genersl Llaneager, N. Rly

Barodd House, llew Delhi,

2, Divisional Railwey Menager, N. Kly, allehabac.

=2 3 :ir., Divisionel Commercial Supdt, N. oily
Allahabad,

.+ « Hesponcentis

r~ .
6@. wovriginal Apgliceticrn no, 494/9&_ !

il Suresh Kumér S/o sri Tulsi Ram r/o 25, Lukar Ganj,
Alla hagbad,

" B —

. e w ,{:;_-1’:-. -l-i Cdﬂt

\Versus

1 Jni n of Inida through Genercl Memager, N. Hly
Berode House, New D-1lhi,

2. The pivisional Reilwaey Maragerz, N. Rly, Allehabesd,

e e——
. s -

2 The Senior Divisonel Ccoamercial Supdt. N. Rly
Allzhabad.

4. 5r, Divisional personnel Officer, N. Rly, Allzhabad.

e —————— e —— . =

S gr. Divisicnal Acrounts ufficer, N, Rly Allchegbad.

.o« 1€soONdents

ek, Jriginal Applicetion no., 495/92 !

115 Rar.jri Kant Fatel, 50 sri Cnandre Shexhar, R/o
2, Rama tand Negar, Allepur, Allchabe.,

3

e i—" ] —— i L st 5, gt e s i it s I e i i o

¢ " A}J!JliCdnt-

Fe3 2

?




W i

Versus 7 o 'l"-:'-'l'" -
le Jnlon of lndlﬂ throgh the Genecial Maneger, h..Hly
S croga livuse, ilew Delhi,

=

2% pivicior ¢l Raillwey lienager, I Rly Allehabac.

S ———

3., -Seniro Divisionel Commercisl Supdi. N. Iily Allahebad.

4, sr. Divisional personnel Officer, I Rly All zherad.
e cr, Civisional ,ccouris Officer, I Bly Allehebad.

o oa e p .lt

J.:- .
¥ 64. orizincl Applicstion no. 213/%2
S8 1. prebha Shanksr Yadev, 3/o Sri R.T. Yadav, r/o
> 1C Thron hill foed, Ailahebed.
& 1
w” .. Abplicentt
£
7 Versuds
e ‘mmicn of Ircdis through Genera.i ciiager, il nly
E4rocsa LDJSE, Mew Delhi,
2. ~ivisionial Railway itancjer, N Rly Allshectac.
%ﬂ 3 sr. Divisional Commeesrcicl Supdi., K. nly Aliehskbed-
; 4, 5r. pivisionsl perosnnel ufficer, . Rly Allchebad.
; e cr. Divisior.al account Officer, N. R1ly n_lc abad,.
e Respor‘deﬁ%s"
63. Oriciral Application no. 527 /22
1. Aril Kuser Srivasiavae, $/o 35ri V.K. Srivestave :
r/D al.l} C‘_lul't&'r Suu'l.,l...i I'.'G:...I'llr, ]. Lba'i. i
2. Frakash Chonicre pancey, 5/0 Sri A-E. r2ndey, r/o
191/24 Tas rouvp Fur, Allanhabad.
. a7 Rakesh Pletap __;4.!“']'."&, /"7 bll HeFo Si;h ’ fi/ﬁ
vill ¢ P.C. KOilwa Tehsil phulycr, Distt Allehabac.
4. Eheratji Khare, S/o Syi G.F. Khere, r/o 36-3-Ahiyapar,
.:l.lll:hl:-bq._idi -

o os -ARplicants.,

Vers us \\

<=5




o H R

1o Union ol India through Secretory, Hailway Bosrd
na il :...l'i“..'_:"l ally NS D:’llv-'

25 Genercl lerncsger, N. Rly Geroda House, New Delhi.

3

&k chie{ Comme recicl Supdi. M. .Rly Seroda House,
"‘”'ll'dr‘l* e‘ll-il .

y — s pivisicnal Raillwey hancser, . Xly, DRM Office,.
,E‘Jlafl&'béda
Tl Senior [Liviicrnel Commeré€ial Supcdt. k. hly Allichiazad.
5% Station sSupdi. v. Rly Allchacad.
41‘_’" (I E‘{E’SPOI]'&EHZS
64, vriginal aocplication no. 632/92
L. #elays Kant, S/o cri s.K. Srivastavia, /01328
Bachambari ljousin: Schewe, EBharadwsjpuran, /,llahepur, |
Alla*‘;at‘-&d.
do s ANSricdiit
Versus
|
" 1. Mn_or of India, ihrough Zenmeral anager, N. Rly |
= E'ﬂf D ll-— » |1
2 Civisionsl Leilwey ienagexr, N. Iily, 45llahekad.
e genior Divisional Commerciasl Supdt. V. Rly sllehabed.
‘\.
| ++. Resporncents
6. urdicinal application no. <76/22
. Shushil {umar: Srivastsvs, 2/o sri Lakshiian Bxasao
4111 steva, r/o 155 zajamberi Gr ih iLireman Y2jna,
~llohapuzr, . llahakad.
cue ARplleants.
Versus !
l, Union of India throuah Seneral ilenager, 1. Railway l
B&rous louse, lew Delhi, i
plz Divisicnal Reilway i anagjger, N. aly. Allahebasd. i
e 3 -~ o & L] I
D Sr, Divisionel Commercial Sup.di., H. ikly &llahabed, 1
4 . Sxs Divisional permnnel Officer, N. RHly zllahavad. f:
!
r, = - b = § o . e - = 3 '
» ST. Divisional AccoJnts Officer, N. Rly Allahabad.

o e e }‘(Z’Spom‘ienfs

- -3y

\QF:\'

- ’ - e

R RS R
R i—
i e
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eSS,

66; Orivinagl Avplicstion no. 477/92 ‘

o 7

1 T T T | PRI -~/ Pl e ' ’
. ALJD KuUmex, 5/0 311 Gyen Cuend, r/v 42, soka Ji ka
e

Ugh, ﬂllh b

G
1

" e .:‘I.I-’pljci;liii

\lers s

L. Jnin cf India throigh General wanager, p, Rly
Beroda Housc. New Pe lhi.

2 Divisioicl Railvay iienagzer, i . Ry ALLshabads -

:_:“ L] Sr L] J.Ulq.i.dﬁul CDu]'li - ::-. l .Ju 1"d't.rl- i'n ® I{l}" .1ilailﬁbado

4, 5r. Divis ioniagl F erosnrel Ot-Tticen-alihes Hiy Alirasiabads

D Sr. Divicional Accounis. Cfficer, I, iy nlfﬂ;sbed.

.
=

R ﬁespﬂﬂdﬁhis

of7 . 611‘1 el Applicetion no. 22 >1/93 1

2.  Rejesh Kumar singh, s/c sri {.N. singh, 1/c
fajuur Post sckaldhi, E.S. Sakdldlh ulsti. Varariasi.

D

a8 & Appli;ant =

o Versus
AT~ Jnlon of Indis throunh General ianager, is. gly
Rellwey Bogrd, Baroda Houses. jNew Delhi.

2 Chief Commercizl 3updt. I.. iily Beroda House. MNew Delhi

G

- Divicicrial Heilway lian 183€Y, N. Rly Allsla

Q.

I

[mel T - T B el S .1 —. i
. ol e« LUIVELIONs. SCMtIercizl SUPdt- N+ Rly Allsh: bad.

¥
4
i
h
!

ee. HEZPOnCENLS

o . Originsl spplication no. 222/G63

™ = = - L - = "
1Ky waljey herein Presad, S/6 Sri R.L. Prasad, r/o
.12 ‘-E-tr: nd- l \ "-.'!'n .4Eh-&l! " ]“hh*rureli

G Held larain Frasad, s/9 Sri K.o. Prasad, r/o
vill nedf lpur, ;ost Chbrhon, Pistt. Uaranas‘.

\ oo APPlicent




6B.
l.

Y
L.

LIRSS/

\Versus

Jonioi. of 1ndie, through Generel ijanajer, N. Rly
Railvgy Board, Uarcode House. liew Lelhi.

Chief Commercicl supdt., N. Rly Beroda House,
New Delhi.

Divisior,al Heilwey Manager, h. rnly, Allshaobac.

Sr. Divisional Commercisl, Supdi. Northern Railway,

Allzhabad.

LA B

liespcndents

Original Applicatior no. 219/92

Ram Singh Yadav, S/0 Sri R.4. Yadav, r/o vill.

Pursvharghmi, p.0. Suhansa, Tehsil ratkbl, Diste;
Pratepgarh.
Uma Shanker Yadav, S/o sri R.L. Yadav, r/o vill. ' 1

Behdaul Xhurd, P.O. Gaura, Tehsil pctti, pistt.
rratapgerh. |

Om prakash, S/o sri R. Dular, r/o vill. Bzhdaul
Khurd, pP.C. Gaura, Tehsil Fatti. pratapgarh.

Vasudev, S/0 K.N. Yadav, r/o Vill. Xudia-ka-pura
Tehsil Vechchalisghar, Distt. Jaunpur.

0 Fipp licants

Versus
Jn.on of indie through Generel [anager, worthern
Railway Railv.sy Scard, Barods lousa.
Chief Commexrcial supdt. N.
D%lhl.
DEvisional Railway Mana.er, N. Rly Alla. abad.

Rly, Baroda House. New

Sre. Divisional Gommerciil sSupdt. N. iy Ailahabad.

Respondents,

e el I -

Origiasnl Application no. 197/93
chet singh, S/o sri Ra:

Dahadur singh, r/o will. P
Inargaon, fust 3emraha, )

l_-.f__,..l..t " . + = ) 1
07 I ERLE L] (e - e e S

r/o B

ic E'E‘-d . '_'

shiv Kumar,Michra, +S/o sri R.p. hishra,
Vill Tatihera, Fost Deonshti, Disit. Allz!

Vanod Kumer 3ingh, s/a s.i C.3
i wia 1 el ol " - | = "
Vail Raon, Fost seinradh, Distt. Yo:gciias

| l
R\ e




10.

'-é--!--——-—Q-i_-;;:_ '
[l 36 [/
G nakesh Chandre iripaihil, g/ 5ry 5.5, Tllpthl,
1o vill. shisakpura, pPosi Scidatod, Disti. Allang.aGe |
O shyam KI rishean Dwiveadi, s/t 3ri V. bwivedl, r/o |
vill., Topu, Lelshegralh, Dictt. Allshiscad.
L L H:L-!pli(;l:l:rtp-
|
VeXrsus
il Jnion of india through sneral jjanacer, ive Rif, :
Roilway Dhawan, Barods ilodse. ..ew Dé Lhi :
2o C.ief Commercicl Gupdt. Daroda House, ew Delble |
Sl SDivisional hallway iicnazel, . Rly & Allaghabed.
. L] ‘i'l‘- i [-" l Uri"f'l'" C l ﬁd dt L] I\. L] —l
iy i;: Ba{f*_n Sivl.c uﬁi £cid ol niy,

r;t [ ] h-LLdIJ dU.

.+ RespoOndanis

1

Criginsl Application no. 162/93 |

nrem Shanker, /o0 sri  3S.HeN. pandey, r/o 45 CGariwen
lula, Allahabad.

senjay Kumaxr, Srivesteve, a/& 51i (Lzte) ReFo
srivasteva, r/o 16/11 l.ew sobhbatiabagh, Allahalad. |

sutem .1_du ..k:.fi., S/ 3 qu N.N. ddhlkmll- lfJ U'JE)-H
JCCJ solaony Allshebac. [

dl H F’IES.Hd :llvhstt:"-’ﬂ, /:} 51‘1 (Hd.tEJ h:-p-
vesileva, r/L 97/ \drbul.a, Alkar 1a0a0e _"'r!

na_]ﬂﬂdl'ﬂ Sala'-".'._;'l., -;!D J.Ll F.S. S&I&S‘h'ﬂ";t’ 5{]
03 ...:I'E--!r-]-."!r .-'F TGlJ, - II 1-15 }hl-'t.- -

Om Prakech crivaslsve, q/ SriiELs . gﬁlvast AL 18
I‘/('J NS (54) ""'ath..-‘ilL.Ja..l T3, }.Jn 3/3 ;1-- udphl‘ hllg.lCOﬂJ-

rhilesh Kumar 3Srivaslave, 5/0 x4 TNy al*”hﬁtEVJ
w79 Haof 3 shenshyeam lvagar 15“1'“> Culony Allchabad.
o] hut JJ sumsr Srivesisve, 5/ 3ri K.B. S1ivasiLava,
1/9 fr;ll seIrvosayes hager, allcievec.

(i P 1|I,.] CHINGE 5a J.\,_,n.....‘;'::
O N s T vadeya : adel

-~

a3 Lumar Verme, 9/9 3 5
129-A [iatiyara ROad, mill

150/1%2

\larsus

snion of Incia thro:gh Zcnerel Maenager, Ive Rly




3.

4

_-_;-TI J-&liﬂLTdd &

e =

Hailway Bosrd, Bsrode !OUse, At tew Delhil.

chief personnel uflicer, northern mailwvicy, Bareds
Hjouse, l.ew Delhi.

Divizional Raeilway rianaflel, lie i1y, Allehabad.

senior Divisional Commercisl SUDC e e LY
: s M

.o RESPONJSNTS

Oricinal Application no. 161/93
> P

shec Kumer Ya
Alopibagh. Al

-

Shailencrs 5ahal Verme, 3/0 sri B.
301J41-A/9E Tilak ivagar, aAllahekec.

Km. HaJLshW““l, p/o Sri Ram Dass, r/C O/ O
.h.“'lllna'!‘!(- l agar' Allﬂ laL’UUl

sunil Kumaer Srivastava, ¢/o sri A.N. Srivasileve,
I/Q 127 jiatira Road, A'lshabad.

Kajesh Kumer, S/c 5ri S.pP.L. Srivestiave, r/s
G .Cele STiVESTONE, sucamadih, Dhanoede.

awedosh Kumer Singh, s/o sri J.singk, r/o surshiya,
Fost -anscéih, Distt. gellia.

Anjani Kumer Srivastiavz, s/oc sri V.. Srivestava,
r/o 28-A Krishan Negar, Allahelad.

¥srunesh Kumar, S/o Sti T. L.ain, r/o 545-3 Ghanshysm
agsr, Allahabad.

shyam Frakash Srivsstavs, s/c Sri P. Lal xrfo
bl | B ey

EwS 54 Beghambari Colony, Allshabad.

Lalit Kumar, s/o Sri rrem Kuwmar, r/o 16/11 lew
sohbatiabagh, Allshabad.

® & w IHJpli{:aI.t

\fersus

Jrion of india through Generasl .lcneger, i.. nly
Baroda House, l.ew Delhl,

Shiet personnel Officer, . RXly, Barnda House,
lhew Delhi.

nivisional Reilway wanager, L. uly, Allghabed.

genior pivisionel Commeséiel Supdt. N kly Allahabad,

2% e .-"l-{: SF-DTh;ﬂﬂ'LS i

/-"




S 3BT
T3 o Qriginal Applicatien Neo, 150 of 1993

l, Shri Dhirendra Kumar Mishra, s/e
Sshri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,

Mlahabad - ) -y

e

esss Applicant

Versus

le Unien ef India threugh Genral
Manager, N, Railway Head Qucrters

Uff ice Bareda House, New Delhi, 3

«+++ Respendents

3
O R D E R(RESERVED) o

JUSTIGE B,C. SAKSENA, V,C

This bunch ef TShzfses in all invelve almost

identical questions of fact and law and reliefs alse. O.A

83 eof 1992 is being treated as the leading O.A. The number

of days ef werking varies in each ef the O.,A and broadfy
the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that taiimn the

allegatiens made by the applicants in the menth ef January
1982,

24 The applicants allegeﬂfthat they had werked fer

the peried, indicated by them in the varieus O.,As,in the menth

of January 1982 @ is,15/= per day. The aﬁﬁlicantﬁ allege

that on the basis of Railwag Board's letter dated 6,2,90

they made representatien regarding their re-engagement as

Volunteer Ticket Collecters since they had werked prier te
17,11,.86,

e Reliance fer the claim is based on the decisions

ef this Tribunal as alse the P.B'\ in a few O,As preferred
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by pzrsoﬁs similarly circumstanced, The applicants,

therefose, have sought a relief for a direction. to the

tespondents to re-engage the applicantis as Voluntieer

Ticket Coullactors or Mobile Booking Clerks es per Extant

Rules. They have also in some petitions prayed that s

cirection be issued to the resspondents to take the peti-
1icnars on duty and pay back wages irom 1C.12,90 till

+he date when they first presented thems@lves for engage-

ment.

4o The respondents heve iesisted the petition end have

riled a counér affidavit as also & supplemmantary coun.er

affidavit,

S The applicants have filzd & re joinder affidavit,
The appficants have admittedly not re-engaged afier Fhair
short stint ranging between 5 to 18 days in the month of
Jenuary 1982.
is annexed as ainexure AL to the leading C.A and have
s1so been annexed in khx somz of the U.As, A p-rusal of

the said letter shows that in the light of the judgment

cated 26.8.37 of the Ceniral Administrative Tribunal,

The Railway Board's circulers dated 6.2490

Principal Bench, New Delhi in O.A. No. 1174 of 1984 (Neera

Mehta and Ors Vs. Union of Indies and Ors ) and dismissal
of the SLP No, 14613/87 by the Hon'ble Supreme Court

on 7.9.39., The Railway Boerd has decided that the 'cut
off' cate for being considered for abscrpticn in
regular employment against reguler vacancies earlier
provided to be 14,8,81 will be substituted by 17.11.86
Paragraph 3 of the circular letter is the anchor sheat

for the cleim in the present U.A which reads as under:-
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" 1In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en

digcentinuance ef the scheme by zenal
Boerd's — ——

Railways, as a result of/%letter; dated
17.11.86 er any earlier instructien to the

same effect may be re-engaged as Mebile
Booking Clerks as and when they appreach 2
the® Railway Administratien in regular

emp leyment may be censidered after they
cemplete 3 years ef service as Mobile
Beoking Clerks in the same manner as in-‘

the case eof other Mebile Booking Clerks

covered under para l. "

&. In paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 and the 'cut eff date! .

previded therein was 14.3.8l.

3. We have heard the learned ceunsel fer the parties,

%o Shri B.,B, Paul, ceunsel appearing fer the respe-

ndents raised a preliminary ebjectien that the O.,As are
barredgby time, laches and acqu%?lnnce.

9e. | The learned ceunsel urged that the applicants
have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.,1990

dees net govern the applicants whe alleged ti have werked
for a peried between 5 te 18 days as Volunteer Ticket
Collectors, He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter
dated 17.,11,86. Their 'discontinuance had taken place feur
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years earlier and not on the basis ef the Railway Board's
said letter,
10 The respondents have alse disputed the cerrectness

ef the averment made by the applicants abeut their having

‘worked fer the duratien indicated by them in each ef the

OAs, The applicants in suppert ef their assertien of
having werked in the year 1982 for @ number eof days indicated
by them during the 'Kumbh mela' have been aneexed, cepy ef;

cbrtificate stated te have been i;sued by ene Ram Das whe
e ad

has given out his designatien as/Ticket Cellecter AKM, N, Rly |

Allahabad. Cepy ef such a certificate has been annexed as
Annexures A-3 and A=4 te the leading O,A, Shri B.B. Paul
submitted that Shri Ram Das was net competent te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried eof the applicants indicated in
the certificates. We, however, feel that it would not be
necessary te eq‘ter inte this ceontroversy for the purpeses
of deciding the O.,As. We, proceed to decide the O,A in the
liight ef the claim based en the provisions of the Railway

Beard's circular letter dated 6.,2.90. We, hewever, make it
clear that we may net be understeod te have accepted the

claim of the applicants with regard te the days ef their
werking, We may take up the plea of the O.As being barred
by limitstien, Admittedly, nene eof the applicants initiated

udicial
any/él.yfia’xi%proceedings in any ceurt te challence their
discentinuance made in January 1982, The €entral Admini-
strative Tribunall wes censtituted in November 1985, These

O.as have been preferred in the year 1992,

1%. As noted hereinabeve, the basis fer the claim

apart frem the provisions of the Railway Board's letter

dated 6,2

.90 e s 3
90 is certain decisions rendered by this Bench
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of the Tribunal, The sald O.4&s are O,A. No. 722/9C 8
Rajendra Kumer Srivastava Vs. Union c¢f India and Ors, C.A

No. 471/80 Mukesh Kumar Srivastava Vs. JUnion of India and

Urs, OU.A. No. 648/91 Maden Mohan Pandey Vs. Union of India |
and Urs., No doubt, in these cases orders for re-engagement |
of the applicants therein had been passed., un the msterial
placed in the supplemzntary afficdavit we find subsequenily |

in several other csses cecided by this Bench of the o4 |
Tribunal, & different view was taken when ii was pointed 1
out that the Rallway Boerd's circulcr applied to l!Mebile ;%
Booking clexks and the decision in Neera Mbhta'sz;ase was |
in respect to Mobile Booking Clerks, This distinction was

noted while gagllowing a few review petitions in some O.As

+

and in'U,A. No, 131/92 Lalji Shukla and Ors, the only o
dixectﬁon glven was that the respcndents mey consider and
analyse the cases of Mobile Booking Clerks end find cut

if any;schena can be framed by them laying down a parti- :j

cular criteria for re-engeging them on casual or daily g

i S W S i s

basis. Ajainst this decision, the Railway Autho?i&ies
preferred an SLP before the Hon., Supreme court and the
Hon, Supiame court by an order dated 7.4.94 passed the
folloﬁing order :=-

" Delay condcnec., The order only gives & dire-

ction to the petitionsr to find out any scheme

Can ke {framed. The Union of India

can examinz2 the mgttery and if it is
not possible to frame a scheme, record
its finding accordingly, There is no
obligstion cest by the impucned order
that the schemr should be framed in eny

case subject to the 2bPOVe, observations the SLP
is disposed of ", \
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Subsegyuently, the Railway Administratien consideredyx the
pessibility ef framing a scheme in the light ef the aire-
ctiens given-in Lalji Shukla's case by the Bench ef this
Tribunalj?hich was dlse repeated in seme other O.As which

came fer decisien subsequent te the decision in Lalji

Shukla's case,

12, The Railway Administratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

1

Cellecters feor abserptien and regularisatian in greuw'C’
: c

category pests since this weuld militet4gainst the statutery §
previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I ef the

Indian Railway Establishment Manual 1989 Edition., They have

i i P B S, s, Sy S, P W

further taken the view that ne such pests er vacancies exists
en the Railways fer Velunteer Ticket Cellecters/Meobile Booking

Clerks feor their re-engagement en casual er daily basis,

15, It was also held that re-enagagement will burden

T ————h s [ ——

the public excheguer and will alse enlarge backdeer entry

and will affect reservation pelicy as centained in article
16(4) of the €onstitution ef India, It wes alse held that

framing ef such a scheme feor those Volunteers whe have clearly
worked fer & peried ef merely for 5 te .1g days will be against
public interest as the pests filled up by them are generally

by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large

would be deprived ef their legitimate rights,

\PYY
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1%, Admittedly, this scheme has been given up after

47.11.86 and the Railway Aaministratien has fer cogent reasens

- -
—

indicated trmt Lt was net feasible te draw up @ scheme as

regquired in orders passed Bn varieus O.A.s

16, Shri B.B. Paul hes also invited @qEL our atten’ion
£

to certain decisions in review petitiens which were allowede

e Y@ On the basis ef an anolegy of the decision by the
Zﬁﬁﬁﬁﬁ%ﬁ Y
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O,As, While mﬁqagﬂéllewing the
review pegitiens it was neted that the decision in Neera |
Mehta's case was confined te Mobile Booking Clerks and there
is no parity between Mobile Boeking Qlerks eénd Velunteer

Ticket Collectors, The present applicents fell in the fater

category,

16. Wuite @ large number eof decisions have ba?n rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens

and a directien te draw up a scheme was eonly provided as in

Lalji Shukla's case(Supra ), which was followed in many other
subseyuent decisions., The turns and twists which have taken
place in the view expressed on the question have been referred
to show that the decisions of ihis Bench of the Tribunal on
the basis of which the applicants/%iziming similar benefit
being extended to them do not hold the field.

.Lqu e may now take ug fﬂ ' ]
8 . & Up THr consideration the pl ctf
banefit of the Bhag

& ! < i A ’ - ] 3
the applicants that the{uoclsluns in some VU.As in favour of

® & - .I . & oy e} &
similarly situated persons may be extended to the eapplicante

L=
"
L

It is now fairly well settled that the judgment of the Tribuns
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{bf that metter of any court does not'give rise 12 a
cause of action, It is the orders of the authority
concerned or their inaction which give rise to:the

grievance and the cause uf action based upon this has to

be considered for purposes of determining whether the
petition is barred by time under the prcvisicns of Sec,

21 of the Administrative Tribunels Act.

13, As v.as noted by the !Madrass Bench of the Central |
Administrative Tribunal in & decisicn reported in (15594 )
28 AIC pge 20U "Tamil Nadu Divisional Accountants Assocle-
tion and Urs., Vs, Union of India end Urs, this position of
law hes been clesrly affirmed in the judgment of the
Supreme court in 'Bhoop Singh Ve, Jnion of Indis and Crs.
(1622 ) 21AIC page 675. Before thz Madras Bench the

question of delay was reised and it held that since the

delay has not been satisfactorily explainad the O,A was
re jected on the cround of limitation alone, In that
case an order adverse to the applicsnts was passed con
14.10,86. A decision on a similar crder was rendered

by the Chendigarh Bench of the Tribunsl on 1.5.91., There
after the applicants Assccigtion moved in th& msticr &and

mede & representetion, 5 years delay was held as fatal.

1S, A Full Bench of the Ernakulam Bench of the

ITribunel in & decision reportzd in (1994 ) 28 AIC 177 has
eis0 taken the view that decisions in similar cases cannot
¢+ve & fresh cause of action end the period must be counted |

from the dete the clasim relates,

\
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26, The Hon'ble Supreme Court in 'Bhcop Singh Vs. Union

oi lndia snd Urs(Supra) had interslia, held that"inordinete !
is
and unexplained delay and laches by itself/a good ground

— " to refuse relief to the petitioner irrespcctive of the
merit of his claim, It was alscv ohserved that Art, 14 or
the principle of non-discrimination is equitable principle.
Ther2£fore, any relief cleimed cn thet basis must itseif

be founded on eguity end not he elien %D that concept".

ro

?. e may also refer i€ a relevant observation mede in 3
recent decisiovn of Hon, Supreme Court in 'Retan issndrd
Semant and OUrs., Vs, Union of Indie and uJrs raport;d in

1694 S.C.C(L&S, page 182, The petitioners before the Supre-
me Court in that cage were casual lcbourers of south eastern
Railway, They were z2lleced to have been appointed between

1664-6¢ and represented between 1S75-78., They, through

thelr petition scught ¢ direction to be issued to théQ;fp.

parties to include thelr names in Live Cassual Labourers

Reyister after due screening end to give them re-employment
according to their senicrity, The basis for the ciaim

amongst others and was a few judgments rendered by the Apex

court in 1985 &ndf37 directing the Railway Authorities to

accordance with their senicrity., The petitioners appeared

to have made a representgtion in 13SC to the Authoiities in

vTr

]
prepere @ schem® and -to absorb the casual labourers in l
which it was clleged that they are not followince the orders 1
cf the Supreme court, Hich cuurt of Calcutta and Calcutta |
Bench of the C,A.T. In the facts of the said case the Hen, |
Supreme Court, tcck the view that since no explanation heas

been given &s to why the petitioners did not approech till

1920 held thal two questions arise;

\ o« JPAT | l
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are
(i) whether the petitioners/entitled as & ,

matter ot right to reemployment.

(i) whether they heve lcst ibeir right,

if any, oue to delay.
22. While dealing with the said question the
following observelion wwas made i~
& " Pelsy itself deprives a person of his
remedy avallable in lew. In absénce of
any fresh cause of action or any legislation
‘f'- a8 person who has lost his remedy by lapse
of time logses his righi as wall™,
23. A Full Bench ot the Tribunal (PE, while
ceciding U.As 767 and 842 of 1989 made the following

ralevant observation:-

m It is not openes tc court of record to

|
|
|
;
|
|
) |
' paess an order in-respa2ct of persons who I
ere not even present before it by any i
cpplication or petition, In this view l
of the matter the view taken 1in the |
case of one or more employee by a judicial 1
forum cannot be ifuso factc made appli- |
cable to all other employees n the same 1
cadre, rank or situation by another— I
judicigl forum."
This cbservation also supports the view taken he:einabove: !

thet the judgment in a case does not give a cause of

. who al
acticn to another employee,/claims to be simiilarly M |
circumstanced as the applicant in other case earlier t ;

decided, _ \
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24,  Shii B.B. Psul, learned counsel app2aring fox
the r2spondcats hsve invited owr altention 10 ¢ decision
rencerecd by the rrinclpal Bench in 'Ashish Chaskraborty Vs,

-

Union of Incig.and uUrs, .eported in 1994(1,; ATJ 382, 1In

the said case the fests are almost identical ss in-the
case in hand, The applicant alleged that he was engaced
535 Mobile Bocking Clerk from 1,6,85 to 1E8,7.85 and hed not

been engaced iheresfter. He made & representsation stating |

that he has worked for 32 dsys in 1985 and in view of the
circalzr of the Lailway Poard dated 31.5.92 he be 21s0
considered for ebscorption as Mobile Booking Cleq#g_ The
opplicent's representetion was re jected and he 435 informed
that he cannot bz absorkted in terms of the letter deted
12,8.92. In th2 seid czse the gpplicant based his claim
on the bssis of & decisicn cf the F.,B. in & similzr bunch
of the cases, The Division Bench tcck the view that

—

there is no perity or simil-rity between the agplicants

D

cid

L

cas€ end ithe epplicanis in the bunch of cases d d

h

D

oy, It was held thct since the services ©

o

eagrl

‘ =h
£,

i’

icant was nol discentinued es a result cof Heihway

(4]
l-l

P

Bcerd's letier dated 17.11.66, the ap;licent's cus@ was

T

'kzg_not coverzd by pare 3 of ihe Railway Board's letter
deted 6,2.9C, Since he was not discherged consequent

upon discontinuance of the scheme by the zcnal Raillway
as a rasult of letter dated 17.11.86. The same situation
obtailns herein also snd wehave alreedy held accordingly.

25, In the sald case, referring tc the decision of the
Suprem2 ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the gjuestion of delay was also

|
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considered eand it was held that the petition was barred
by limitation, fhe cause of action having accrued @ in

. July 1985, The said O,A was filed sometime in the year

—

1G93.
24, The learned counsel for the respondents also
invited our attention to another decision rendered by the

same Division Bench of the Principal Bench in 'Anil Babu

Sharma ¥s., Union of Indie and Ors reported in 1994(1) ATJ
pg-84if

2%. The petitions before us are clegrly barred
by limitation as providéd in Sec. 21 of the Administrative
Tribunals Act. The provisions of the Railway Board's

letter dated 6,2.90 is not attracted and applicable to*thi

applicants,
28. : Admittedly, the scheme hzsx been given wp(f'
*" since after 17.11.86 and is no longer in force., This fact-

cannot be laﬁt sight of . The agplicants therefore, cannot
' the

be granted/relieigprayed for by them., The applicants also
raised a plea that one Shri R.N. Shorey and 12 Others Volu-

s

nteer Ticket Collectors have been included in the apgrovEd
list of 1982, It is, therefore, pleaded that the rESpﬁnde-
nts have been given re-engagement to some Volunteers as
Volunteer Ticket Collectors on Pick and Choose basis.

s 2Q. In the counter affidavit, it has been indicat-u;
that the 12. persons named in para 4.1C of the leading O.A
had been re-engaged as lobile Booking Clerks and not as
volunteer Ticket Collectors. The allegation, thefefore,
ha%. been denied. Be that as it may, the agpplicants would
be entitlad to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-
noenis 1in re-engaging a few which has bean satisfactorily

! | \Qm&,..pf;(]
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e xplained will not give rise to discriminstory treétn;ent_;
The applicants 1in effEtt*ErE’Seeking ré;engagemeﬁa on the
strength of having worked for a period panging betwzen

£ to 18 cays,which alsc ls doubtful,and has been disputad

by the respondentis,

-

e
30. In view of the discussiun herezinabove, an
a totality of the circumstences we are not pursdéded to
crant the reliefs claimed for by the applicantsizaThe U, As
lack marii ond arew accordingly dismissed. NO order as to

Qe |

costs,'
32. | The copy of the jucgment shall be placed
on each of the U.As which have been dec-ded by this common

; 0
juogment, ||
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( K. MJTHUKUMAR ) ( B.C. SAKSENA
l‘i:E :l‘E ER ( hJ ‘-.."' lGE G‘l a:l IR:‘l{Aq
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